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NATIONAL CAPITAL TERRITORY OF DELHI 

REVISED LIST OF BUSINESS 
Tuesday, 17 January 2023 / 27 Paush 1944 (Shaka) 

11.00 A.M. 
 

1. Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 

1. Shri Bhupinder Singh Joon 
2. Shri Anil Kumar Bajpai 
3. Shri Somnath Bharti 
4. Shri Ajay Mahawar 
5. Shri Vijender Gupta 

6.  Shri Rituraj Govind 

7. Shri Abhay Verma 

8. Shri Om Prakash Sharma 

9. Shri Rajesh Gupta 

10. Shri Mohan Singh Bisht 
 

 

2. Calling Attention (Rule-54): 
I. Smt. Atishi, Hon’ble Member to call the attention of the Hon’ble Deputy Chief 

Minister on "Illegal and unwanted obstructions and interferences in the education 
of children and training of teachers". 

II. Shri Sahi Ram, Hon’ble Member to call the attention of the Hon’ble Deputy 
Chief Minister on “Demolition notices received by residents of Tughlakabad 
Village.". 

 

3. Papers to be laid on the Table: 
 

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the following on 
the Table of the House: 
1. 7th Annual Report of Delhi Technological University for the year 2020-2021 

(1/08/2020 to 31/07/2021) (English). 
2. CAG Audit Report on Annual Accounts of the Netaji Subhas University of 

Technology for the year 2009-10 to 2017-18 alongwith Action Taken Report 
(Hindi & English). 

3. 19th Annual Report of Indraprastha Power Generation Company Limited for the 
Financial Year 2019 -20 (Hindi & English Version). 

4. 19th Annual Report of Pragati Power Corporation Limited for the Financial Year 
2019 -20 (Hindi & English Version). 

5. Annual Report of Delhi Transco Limited for the Financial Year 2019-20 (Hindi & 
English Version). 
 

4. Introduction of Bill : 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘The Delhi Goods & 
Services Tax (Amendment) Bill, 2023” (Bill No. 01 of 2023) with the leave of the House. 
 

5. Short Duration Discussion: 
I. Smt. Atishi 

Shri Madan Lal 
Shri Jarnail Singh  
To initiate discussion on “Steps to improve law and order situation and women 
security in light of the recent gruesome death of a girl in Kanjhawala”. 

II. Shri Rajesh Gupta 
Shri Ajesh Yadav 
Shri Rituraj Govind  
To initiate discussion on “difficulties faced by poor people especially women on 
demolition of 04 big toilet blocks built by the Delhi Govt. in Wazirpur, Delhi”. 
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